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Mew Delhi this the clay of April, 2008

Hos&ljle Mr. Jmtiee M.Rasri.a€Jiamas;asXj ¥lce CMIarmsui PI
H®ss.*fele Mm. ¥eemm CMiotmy, Meisiher fikj

1. Visjiwaoati laji K.artha
S/o Sio TflF rOiai,
O/o ilQ.'i'echjiicai Gioup liMD
DelJii Caiitt.

Raiiiesh Chaiicder
S/o Late Sh. Chauder Ballabii
O/o HQ.lAcmiioai Group EME
Dehii Gaiitt.

Smt VP Thankaiiiam Ainma
W/o Sii. G. Ralliesliaii
O/o HQ.Techmcai Gioup EME
Deiiii Canit,

R V Raniana Miirtliy
S/o Sh, Kamaleshwar Rao
k/o B-54, Rama Park
Uttaxii. Sagar, 'Mew Delhi -59,

SniL, Siimitra Kuiiclra
W/o Sh. S.K. Kuiidra
O/o HQ.iociiiiicai Gioup
Deilii Caiitt,

Gurbir Singh
S/o LaG Sii. Sarbaii Singh
R/o G~84. G-Bi.ock,
Shiv Hagar,
Hew DeMii.
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R,R Arora
S/o Sii, FD /li'oia,
O/o HQ Base Worksiiop Gfi ERIE (Howl
Meei'ui cGuiit.



Mrs, Uslia Chawia

W/o Late Sli. SF. Chawia,
O/o 505 Army Base Worksiiop
Delhi Caiitt.

9. Usha Taiieja
W/o Dii. l.ekh Ra]
O/o 505 Base Workshop
Delhi Caiiit.

10, TMAbraiiani

S/o Late Sli.. M.Nathan
H/o BG~5A/15.A
Paschiiii Viliai'

New Delhi

>■

11. NH Balasubrauianiani
S/o Sli. CA. Haiiiiaraii
O/o 505 Aniij' Base Workshop
Dellii Caiitt.

i 2. Veiiugoppala?!
S/o Late Sh, Kunjan. Man;
O/o 505 Amw Base Worksiiop
Delhi Caiitt.
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J.3. Jeevan Kumar
S/o Late S'h, Jai Gopal
O/o 505 Army Base Workshop
Dellii Can it. ... Appncant.

•By Advocate; Ms. Piiyanka proxy for Sh. M.K. Blmrdwaj)

Vei'Bus

Sh. Jitender ¥ir Singh,
Secretary.
Ministiy of Defence
South Slock. Mew Delhi.

Li. Gen ARB Chandele AVSM
Director Generai of EME
MGO Branch
Integrai.e:d HQs of k&>D (Arniy)
DHQ DZ), Mew Delhi.
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Gdvl. ui iiidia

Ministjy of PersoTiiiel, Public Grievaiic'e aii,d Pensioner - -
DOF&f
S iias tri B iiawan.

New Deiiii.

Major General TF Singh
Cojimiander

HQ Technical Group EME
Deilii Caiiti, Respojidents

I By Advocate :Sh.S,K. Gupta prox;/ lor Sli. T.C.Gupta)
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M'i. diistiee- MMBiimcka-mlimK Vice CliBMrnmi p|!-

111 view of iiie new deveiopinents referred by tiie counsel

for applicant that steps for implementation of the ordem are

complete, tlie CP is closed as liaGng become irrelai

Notices are discharged.

f Mi's .Veena CMio tra^d (M. Raniachaiidraii|
Member (A) Vice Chaimiaii (J)
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